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and for all—not periodically. That is 
the latest decision tjf the Ministry of 
Home Affairs which we have enforced.

SHRI SAMAR MUKHERJEE: Why
once and for sJl? (Interruptions,

SHRI KRISHNA CHANDRA HAR-
DER: This Government will not remain 
once and for aL. So. why restrict the 
holidays once and -or all? It is not 
proper. Mr. Sethi is here. You will 
kindly try to understand us. If. for 
instance, the birth day of C. R. D:is or 
a Holi Holiday falls due on 
the Second Saturday or Sunday, 
previously, Monday was declare i 
as a holiday. That was the 
practice in the Chittaranjan Loco-
motive Works. I want to know from 
the Minister—Shri Sethi is here re-
garding the restoration of the earlier 
practice o£ choice of holidays. Will 
the Minister take this up with the 
Home Ministry to restore (he prod ice 
of holidays pri^r to 13'.h Nove;ni.t?r. 
1.981 circular? Wi'l the nomaicy be 
restored by him in the Chittaranj >n 
Locomotive Works?

THE MINISTER OF RAILWAYS 
(SHRI P. C. SETHT j : The number cf 
holidays is not cut. Th^r,: are three 
national holidays—Republic Day, In-
dependence Day and Gandhi Jayanti. 
For the remaining 13 holidays, v.e 
have come 1o uniform practice as 
adopted by I he Home Ministry and the 
Gove-nn'.erit c.’epar Indents. However, 
since the suggestion has come from 
the hon. Member to take this up with 
the Home Ministry, we shall do thgt.

DR. SARADISH ROY: From what 
the Minister said iust now. it is evi-
dent that l i  holidays have been fixed 
by Government out of 16 holi-
days while the rest are left 
for the department to fix the 
dates. Since the inception of 
this factory the custom was to fix the 
annual holidays in consultation with 
the staff. This system was working 
well but it has now been abandoned. 
A new circular has been issued by th? 
Railway Board fixing the Ihree 
national liolidays plus eight other holi-
days and only five are left for the

local establishment to fix up. This 
has c;.used discontent among ti!l sec-
tions 0: the labour including INTIjC 
affiliated labour union. They hav# 
given ^-presentation to the Railway 
Board to follow the old system. In 
West Bengal, Durga pooja holidays 
along with Saraswati pooja is a must. 
Then these eleven days do not include 
Holi festival, birthday cf Netaji Sub-
ash Bose, Birthday of Chittaranjan 
Das, Kali pooja etc. So, I would re- 
ouest the hon. Minis'?r to adopt the 
old system so that there may not be 
any dis-content "tmong the staff.

SHRi C K. JAFFER SHARIEF:
Sir, the Railway Minister has already 
said that he will take it up with the 
Horns Ministry.

SHRI SAMAR UTTKHERTEE: Sir, 
last night I got one memorandum ir.<m 
the labour \mion that production in 
Chittaranjan Locomotive Works is be-
ing tappered clown. I would like to 
know whether it is fad nr not. The 
hon. Minister said in his budget 
that they are converting from steam 
locomotive in electric locomotive : nd 
Chittaranjan is the any unit wMor:; 
electric locomotives are manufactured. 
I am also going to write to the hi.n. 
Mlni'te:- in this ;oimec‘ ic:i but I w ‘uld 
like to know whether it is a fact or not 
that the targets are bcin? lapper^i 
down.

SHRI P. C. SETHI: pir. this ques-
tion does not arise nut of the present 
one and I would reuly to the hon. 
Member when he writes to me,

Introduction of Rajdhani Exprcsn 
between Madras and

*252. SHRI R. PRABHU: Will the 
Minister of RAILWAYS be pleased to 

state;

(a) whether there is any proposal to 
introduce Rajdhani Express L'etween 
Madras and Delhi;

(b) i so, whether the existing Tamil 
Nadu Express will continue its opera-' 
tiorr, and
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(c) when the Rajdhani Express is 
likely to be introduced on Delhi-Madrfes 
route?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): (a) to (c). 
There is no proposal at present to 
introduce Rajdhani Express type of 
train between Madras and Delhi or to 
withdraw Tamil Nadu Express running 
on this route.

SHRI R. PRABHU: Mr. Speaker,
Sir, the major cities like Bombay and 
Calcutta are connected to Delhi by the 
prestigious Rajdhani Express train. I 
would like to know what difficulty is 
there to connect Madras to Delhi with 
the Rajdhani Express and also why 
this step-motherly treatment hns been 
meted out to Madras?

SHRI C. K. JAFFER SHARIEF: 
Sir, it is not a question of any step-
motherly attitude. Actually we have 
three super-fast trains on this Section 
— Tamil Nadu Express, K. K. Express 
and A. F. Express. These are all 
super-fast trains. We are having the 
problem of line capacity on this Sec-
tion. There are saturated single line 
sections on the Madras-New Lelhi 
route, which do not have any capacity 
for the movement of additional trains, 
viz., Balharshah-Bellampalli and cer-
tain stretches between Nagpur and 
Itarsi. It is very difficult to carry 
even goods trains. So, we carry the 
goods trains on a longer route, thnt is, 
via Jalgaon, Manmad, Dhond; etc. So; 
one main reason is line capacity. The 
second reason is shortage of coaches 
which we are facing today.

SHRI R. PRABHU: The hon. Minis-
ter, in his reply, has stated that there 
are three super-fast trains touching 
Madras. It is not correct. Only one 
train touches Madras, that is, the 
Tamil Nadu Express. The other trains 
do not touch Madras City at all. 
Madras is an important city in this 
country. I would like to know from 
the hon. Minister why the whole line 
is not doubled and there are patches

single line operation in this route.

SHRI C. K. JAFFER SHARIEF: 
Work is in progress. We are taking 
action for completing these works. In 
this connection, I would like to remove 
the misapprehension which the hon. 
Member has 2°t- Once the line capa-
city improves, once there is improve-
ment in coaching stock position, we 
will consider his suggestion.

DR. SUBRAMANIAM SWAMY: 
Neglect of Madras: That you have not 
answered.

SHRIMATI PRAMILA DANDA- 
VATE; Sir, we would of course sup-
port if the Rajdhani Express train is 
introduced from' Delhi to Madras. But, 
I would like to bring to the notice of 
the hon. Minister one difficulty which 
we face. Now, the Rajdhani Express 
from Delhi to Bombay starts on Thurs-
days which is absolutely inconvenient 
to M.Ps. We have to go t0 Bombay on 
week-end. And, if we ha\e to go on 
Thursday alone, we find, it is r*ot pos-
sible for us to do so. If we have to
start o n  Thursday to go 1 o  Bombay
anj come back, what happens is, we 
will miss one day. Therefore, I would 
request the Minister t0 do the needful 
in the matter so that we are not ircon- 
venienced..

f  I

SHRIMATI PRAMILA DANDA-
VATE: Not only for M.Ps., even for 
others.

SHRIMATI PRAMILA DANDA-
VATE: I would request him to con-
sider my suggestion.

AN HON. MEMBER: Rajdhani ex-
press may be converted to run thrice 
a week instead of twice a week, as o£ 
now.
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Sale of Human blood through Blood 
Bank

*255. SHRIMATI PRAMILAf DAN- 
DAVATE:

SHRI BAPUSAHEB PARULE- 
KAR:

Wi n the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state;

(a) whether Government have per-
mitted the sale of human blood ihrough 
blood banks;

-(b) whether any guide-lines have 
been laid down for the genuineness 
and purity of the blood sold;

(c) whethr there is any restriction 
on the amount to be paid to blood 
donors and consumers; and

(d) whether Government have notic-
ed sale of artificial blood in the metro-
politan cities?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN- 
KARANAND: (a) and (b) Under the 
provisions of Drugs and Cosmetics Act 
& Rules, a blood bank is required to 
obtain a licence from the State Drug 
Controller. Collection storage and 
sale of blood have to conform to the 
provisions of Drugs and Cosmetics A 't

& Rules which, inter-alia, provide for 
tests as laid down in the Pharmaco-

poeia of India.
(c> There are no Statutory stipula-

tion in this regard. In Central Govern-
ment hospitals, the non-voluntary 
donors are paid at the rate of Rs. 15/- 
per unit.

(d) No, Sir.
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SHRI B. SHANKARANAND: 
Under the rules, before the human 
blood is taken for blood transfusion, 
the blood has to be tested. The blood 
is not to be obtained from a human 
subject who is known t© be suffering 
from or have suffered from syphilis; 
two, whose blood has not been tested 
with negative results for evidence of 
syphilis infection; three, the hae-
moglobin level of whose blood is not 
less than 85 per cent, who is not su-
ffering from any transmittable disea-
se, as can be ascertained by qualified 
physicians after inspection or simple 
physical examination. The conside-
ration of hi; medical history should 
show that he is free from disease 
transmittable by any blood transfu-
sion. This test is to be conducted be-
fore any blood is taken from the 
donor If here are lapses, w - have to 
take it very seriousiv and the persons 
concerned will be dealt with suitab-
ly.
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